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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT NEW DELHI

Original Application No. 293 of 2025

In Re: News item titled 'Five killed 29 injured in illegal cracker factory blast in
Punjab's Muktsar' appearing in "The Hindustan Times" dated
30.05.2025.

Short reply by way of affidavit of Sh. Abhijeet Kaplish, IAS, Deputy
Commissioner Muktsar Sahib (Respondent no.4) in compliance of the order dated |

05.06.2025.

I, the above-named deponent, do hereby, solemnly affirm and state

as under: \
Respectfully Showeth;
1) That the above-mentioned original application has been registered by this
Hon'ble Tribunal in exercise of suo-motu powers on the basis a news item |
titled "Five killed 29 injured in illegal cracker factory blast in Punjab’s Muktsar” |

published in ‘The Hindustan Times’ dated 30.05.2025. According to the news
item an explosion has taken place at an illegal fire cracker manufacturing and
package unit in Singhewala Village located in Sub Tehsil Lambi of District Sri
Muktsar Sahib. The blast has led to the collapse of two-storey building
resulting in the death of five migrant workers and injury to 44 others.

2) That after consideration of the matter, this Hon'ble Tribunal was pleased to
pass an order dated 05.06.2025 thereby impleading the Punjab Pollution
Control Board, Central Pollution Control Board; Ministry of Environment,
Forest and Climate Change, Regional Office, Chandigarh and Deputy
Commissioner, Sri Muktsar Sahib as respondents in the case with direction to
file their response / reply.

3) Itis humbly submitted, that the said unit where the incident occurred was a
residential house building at village Fatuhi Wala, Malout, Distt Sri Mu




cracker.

4) After the receipt of incident of blast the teams of District Administration and
Concerned Departments, immediately rushed to the Spot. On reaching the site
it was found that there were two structures, one of double storey and one of
single storey and both the buildings were found collapsed. The rescue
operation was carried out by the District Administration alongwith police
department, NGOs and other rescue teams to excavate the dead/injured
people. The requisite medical treatment was also given to the victims and
were admitted in the nearby hospitals for Proper medical treatment.

5) That at the initial stage Compensation of Rs.2.00 Lakh each to the families of
five persons who have died in the incident and Rs. 50, 000/- each to 44 persons
who were injured was awarded by the Punjab Government from the Chief
Minister Relief Fund. That in addition to the above, the undersigned has also
initiated the action under Public Liability Insurance Act, 1991 for further
extending compensation to the victims in accordance with the said Act,

6) That the undersigned has also called a meeting of the concerned departments
on 09.07.2025. The matter was deliberated and it was observed that some of
the victims were residents of other States namely Uttar Pradesh, Haryana and
Delhi. The process has been initiated and the Letters have been also written
by the undersigned to the concerned District Magistrate Hathrash, Aligarh,
Ferozabad, Etah, Chandauli, Amroha situated in the State of Uttar Pradesh;
District Magistrate of Karnal in the State of Haryana; and District Magistrate
North East in the State of NCT of Delhi requesting to initiate the process of
informing the people of the concerned area about the incident and for filing
their claims under the Public Liability Insurance Act, 1991 with the office of
District Magistrate, Sri Muktsar for compensation. A copy of the letters is
enclosed herewith as Annexure-A.
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7) That the undersigned has also given a notjce i the leading newspapers on
10.7.2025, for inviting the applications under pypjic Liability Insurance Act,

1991 for giving relief to the relative of victims, who have died/injured in the

said incident. A copy of the notice given in the leading newspapers is also
enclosed herewith as Annexure-B,

8) The local inquiry revealed that illegal manufacturing and storage of fire

cracker was being carried out and dye to sudden spark, this incident has

occurred. The actual name and owner of the unit coyld not be verified at site

as owner of the unit had escaped and building was almost collapsed at site.
At the site some packing material for fire crackers was
department has lodged the FIR no. 0129 dated 30.05,
of the unit.

also found. The police
2025 against the owner

9) That further inquiry was made and revealed that th

€ unit has registered for
GST certificate with the Office of State Tax Officer under the name of Civic

Traders, Fatuhi Wala, Malout, District Sri Muktsar Sahib and ownership of Sh.
Navraj Singh S/o Sh. Tarsem Singh, Village Singhewala, Malout, District Sri
Muktsar Sahib was shown for doing the retail sale of dog or cat food. However,
at site it started the illegal manufacturing/packaging of the fire crackers, The
unit has also obtained the fire safety certificate from the fire and safety
department under the name and style of M/s Civic Traders, Fatuhi Wala,
Malout, Distt Sri Muktsar Sahib. Hence, the éxact name of the ynj
to the notice of the Board is M/s Civic Traders, Fatuhi Wala, M
Sri Muktsar Sahib owned by Sh, Navraj Singh S/o Sh, Tarsem
Singhewala, Malout, Distt Sri Muktsar Sahib.

alout, District
Singh, Village
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11)That the action in the case has already taken by the Police Department and
compensation to the families of the victims and injured persons is further
being extended by the District Administration, Sri Muktsar Sahib under Public
Liability Insurance Act, 1991.

12)That a brief reply is submitted for kind consideration and appropriate orders,
with a humble prayer that liberty be granted for submitting a detailed reply
along with the details which are awaited.

Deponen

Date: ) / g / ;l; (Abhijeet Kaplish, IAS)

(Deputy Commissioner Shri Muktsar
Place: Nm W Sahib , respondent no.4)

Verification:

I, the deponent above named, do hereby verify and state that the
contents of the above affidavit are true and correct to the best of my knowledge
and belief, as derived from the official record. No part of the above affidavit is false
and nothing material has been concealed there from.

-
Date: 2'/2{ 2’% (Abtfijeet Kaplish, IAS)
(Deputy Commissioner Shri Muktsar

Place: M M Sahib , respondent no.4)
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WEHE BIUdt R yifant T9H3 T98 Quds TEuEd § It v Ao T ot
HJIET FISTE! T | nird A Fine. T35 Qud3 1 weae fem w233 § 393 3+ AR 31 A €3

HETHS FIad & 3+t 7 /|
fiiza feniantt &t i
TA | HIR | QW3 | Mg | NEES | (G US| Sa oM A9 | Udeed | dH |
& | fod | 93 | &g \ yAGIFSC | M
| oM | | A | | CODE
A\l Tofu@m 26 | 4070 | 97202 [FI3 3l | uzal faeal = | w3, fuzn, | 2,00,000/-
ﬁ (Y33 | A® | 5896 | 44175 |fadwEr, | ¥R 3gT, |
| Iram 5‘ 0312 @< ySw) | 585602120027358 | 13T, | o
| IHJ ' \ . Union Bank of | Y3&,
f\\ ‘ \' \l | India 2R
‘. 'l | | UBINOSSBS67 | ’
gf 2 |3gs | 23 | 4801 | 97616 |fiI3 'WW?H@\H@.T\B‘. 2,00,000/-'l
i '. \mz 1597 | 31449 |HGRYT, | 23 | A
\% | fams \ 313 3B TG | 3679880208 | 3T | ‘
\ frg | CENTRAL BANK |
‘ wElad, | OF INDIA \ ‘\
' ~ |@F34m | CBINO280246 ] 5
‘ 4,00,000/- |
R N &

A
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[ &93/1FSC CODE
B B) | ITRGTYIE | 50000/~ |
Tetyg 3 | Ak .
firded g, | 0860001700017484
f@T TTEIA, | PNB, BANK
33 Y2H) | PUNB0OBE00D | |
76519 | 2H HDFC BANK 50,000/ |
09280 | fe®@aygd, | 50100780384206 =]
fH®T BA&YY | HDFC0004432
‘ 1,00,“”/'
| 500000/~
— (vl
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ANNEXURE-A

%’f" G "\‘?

3

Office of Deputy Commissioner-cum-District Collector,
Sri Muktsar Sahib, Punjab

(Miscellaneous Branch)
To

\ A\
District Magistrate A
Hathras, Aligarh, Firozabad, Etah, Chandauli, Amroha,
(Uttar Pradesh).

District Magistrate,
Karnal (Haryana).

District Magistrate,
North East, Delhi.

No. 5401~ 0% /MA Dated. ’6}07/2095

Subject: Regarding submission of claims under the Public Liability Insurance Act,

1991 by victims of the firecracker factory blast at village Fatuhiwala, Tehsil
Malout, District Sri Muktsar Sahib, Punjab.

In reference to subject cited above, it is to inform you that on 30th May 2025, a
tragic incident occurred at a firecracker factory located in village Fatuhiwala, Tehsil Malout,
District Sri Muktsar Sahib (Punjab), resulting in the unfolrtunate death of 5 persons and injuries
to 44 others. The affected individuals belong to various districts of Uttar Pradesh, Haryana and
Delhi.

In this regard, you are kindly requested to inform the individuals belonging to
your district who were affected in \t'he aforeﬁwentioned incident, that they may file their claims
under the Public Liability Insurance Act, 1991 with the District Collector, Sri Muktsar Sahib
(Punjab) for compensation/relief. You are further requested to collect the claim applications
from the affected individuals, verify them, and forward the same to the undersigned for further
necessary action. Advance copies of applications may be emailed to dc.mks@punjab.gov.in to
expedite the process. A list of the affected persons is enclosed herewith for your reference.

- Your cooperation in this matter will help ensure that the uictims and their

families receive timely assistance and justice.

Deputy Commissioner-cum-
District Collector,
Sri Muktsar Sahib.
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/ ljs} _c:f ie_ggased persons Q
Name of | Age | Adhaar | Mobile | Address ' Name of Bank/ | Family | Amount
person died card no | Account no/IFSC members |
|
no ; | CODE i
- " | | l
1. | Shilendra, |18 8995 | 85277 | Lehwajidpur, Maanwati  (Mother) ‘i ':'0:1'19', | 2,00,000/-
s/o Sunhari | vears Hathras Account no- WAHeF)
8227 | 85699 | picrict, (Uttar | 153610610006849 | 2 brothers,
4 S Pradesh) GRAMIN BANK OF | | sister |
4 ARYAVART ,
, R |  BKIDOARYAGB l
2. | Niraj s/o 19 7776 | 70885 | Village Mohar Shri (Mother) | 2 2,00,000/-
MP Singh Years | 1000 97024 Safedpura, :;;;‘;ztloo3291 e | Brothers,
5040 Tehsil Kof, CANERA BANK | 3 Sisters
Aligarh CNRB0004297
.‘ : District,
| (Uttar | !
. [ |pradesy | | |
| 3. ' Danvirs/o |17 2666 | 89794 | Village Santoshi  Mother) Mother, 2,00,000/-
' Banwari Years Safedpura, Account no- | Father,
| 6607 | 39035 | Tancil  Kot, | 123710110000957 | | Brother,
| 2703 Aligarh District, | GRAMIN BANK OF '
(Uttar Pradesh) | ARYAVART | e
D . e BKIDOARYAGB | |
4. | Akhilesh 26 4070 |97202 | Village Shiwani (Wife)rMother, 2,00,000/-
Kumar 0312 Firozabad,
‘ (Uttar Union Bank Of India, | Brothers, |
| | Pradesh) BRSS! Sister, |
‘ wife, '
N - e SN
| < | Rahuls/o |23 |u801 [97616 | Village Radha (Mother) | Mother, r2,°°.00°/-
| Kishan vears | 1597 | 31uu9 | Safedpura, ‘3‘:‘;;;;0208 = Zathe"
3113 Tehsil Kot, ‘
Aligarh CENTRAL BANK OF | Brothers, |
' acias INDIA *
| »
| District, CBIN0280246 3 sisters
‘ D SR S I Pradesh) - B
List of injured persons I
| sn |Name  of | Hospital |Age |Adha |Mobile |Address :ame of B/a:::é Amount |
\ : ccount no ‘
.| o |injured Registrat arno | no CODE \
’ R |
persons ion no
— R _4_____,---_._1__,_.- o e —— ———— T — e o s e =
1 | Vinod slo |25/ 43 4531 | 92654 | H.no 93, 5782010000 | 50,000
Inder Singh 572547 | vears |7089 | 76736 | Gohripur (50) | 9587 |
4549 Dist Karnal, BARBOGRM |
o Haryana _KjAR IR | A

I 7/6\%
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Rohit S/IO | 25/ 26 Vilage  Leha | Parvir (Brother) 50,0001}8
Premvir waa) Y;ars 304Wajidpur Tehsil | Ac no Gramin
| :‘ o Sikandar Gaon | Bank of ,
. District Hathras | Aryavart
Injury)
(UP) 1536101000065
21
- BKIDOARYAGB
3 sanjaySlo |25/ |21 |aos8 | Vilage  Leha | Sonu (Brother) | 50,000
Bhure Ram | 272385 | Years | g, Wajidpur Tehsil | Alc
9887 Sikandar Gaon | 0860001700017 |
| District Hathras | 484, PNB Bank, [
_‘7 . (UP) PUNB0086000 |
4| Amit Kumar | 451 18 | 7515 | 98975 | Wari Tiere  post | 50000 |
' slo Neetu Years | 1613 | 01854 | Kalyanpur | BANK |
: slo Sarada 6234 Hawagarh | aic
| District 056410288937,
) Aligarh (Uttar | 0556000001
| Pradesh)
| .
5 | Ankit 457 19 | 8820 | 74510 | village Kalondi, | Davinder (brother) | 50,000
— A Years | 7592 | 53323 |Tehsil Hathras, | Alc
| 'S‘:v’:ﬁs’ . 3070 (Uttar Pradesh) | 42734195899,
: SBI SANSI,
i e SBIN0011317
6 |VikasSlo |484 |19 95369 | Leh, Hathras | Rohit  Kumar | 50,000
’ Sanju ' ol 86606 (Uttar (brother) Alc
Pradesh) 057910030884,
IPOS0000001,
Indian Post |
R Payment
7| Bahadur | 456 23 | 9573 | 82738 | Safedpura, HDFC, | 50,000 |
| sfo Kishan B ggz’g 29344 | Tensil  Kol, | 50100585598771, |
District Aligarh, | HPFC0005040
(Uttar Pradesh)
_8 Ajay_as—hf; 453 323.-5 gggg ggg?f Lutson, | 3;39700-17000280 50,000
sz SHOTRM 9539 :3:;:::5)(““" PUNB 0459700
Kumar PNB
Nof i I A S — o
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20
e |1 [®™ | %sQ Village Bari | Knshen  Lal | 50,000
‘ Years \ 25792 Kaliavpur, \ (father) Ac
‘ Tehsil Jalesar, | GRAMIN BANK
l | District Ttta, \ OF ARYAVART

(Uttar | 13041040001 187
Pradesh) | 4
| | [ BKIDOARYAGHB
' 1 ! 1390001051727 |
|1 10. If Hasim Khan | 476 61 A748 | 73095-  Pandit Dina ?;3"00 1051727 | 50,000
‘ Years | 5720 66322 | payal, \‘
T 4783 - Chandoli PUNBUSSSN |
s i3, | | Needdn | District, (Uttar | P8
L | |
a9 fs / ‘; | Pradesh)
3 U | iwansle | 477 37 8270 | 00126 | Village | 3160100024378 | 50,000
,j | Jameel Vears 5720 | 43513 | Kaserwa BANK OF |
| District BARODA
, Khan
Q ! 4783 | Amloh, (Uttar
wee ] Pradesh) BARBOGAJRAL
‘7,:‘/:\ | . - - J—— Pr—l [— s . ‘t
12 SahibaDlo | 479 16 90126 | Village 56398100002436 | 50,000
F
" imran Khan Years 43513 | Kaserwa BANK o
, District BARODA \‘
Amloh, (Uttar
" Pradesh) BARBOGAJRAL |
- N
i 13 | Zeenat 478 39 8558 | 90126 | Village $6398100002436 | 50,000
. ' Fl
| Jahanwio vears 10350 | 43513 | Kaserwa BN “
I - 3032 District BARODA |
| |imeenThen Amloh, (Uttar | BARBOGAJRAL |
[ Pradesh) i
L 1
;l 14 TSania Dlo |481 14 5486 | 90126 | Village Zeenat  Jahan 50,000
| |
' Imran Khan Years | 7782 | 43513 | Kaserwa (mother)  alc |
| 0402 | District 5639810000248
] | Amloh, (Uttar | BANK OF \
[ | Pradesh) BARODA
B | . S | BARBOGAIRAL. |
15 | Ishan s/o | 483 9 2903 | 90126 | Village Zeenat Jahan | 50,000 |
Years | 8124
Imran Khan 1737 | 43513 Kaserwa (mather) al
: District 5§6398100002436
Amloh, (Uttar | BANK OF
Pradesh) BARODA
BARBOGAJRAL
KR Bl I B : - S e— S TR SR

S4
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A92 6 2704 9018 wage Zeenat Jahan | 50,000
remns | 9575 43513 serwa (mother) alc
3921 District 56398100002436
Amloh, (Uttar | BANK OF
Pradesh) BARODA
S ", BARBOGAJRAL -
37 e 12| 8305 | 90126 | Village Zeenat  Jahan | 50,000 \
: { jmran Khan Years ‘;162 43513 | Kaserwa (mother) alc |
1 795 District 56398100002436 |
: ’ | Amloh, (Uttar | BANK OF |
] : Pradesh) BARODA [ 4
| * e , BARBOGAJRAL | \
18 | Ramvir Slo | 462 30 9782 | 70604- | Aligarh (Uttar | PNB 50,000 \
Ghamandi S | 2118 ) 56648 | b iann 95460017000019 |
0813 : |
04 |
|
| PUNB0954500 B 1
“19 | Vishal slo | 464 20 5175 | 63947 |Leh Alamgarh, | Gramin Bank Of | 50,000 |
Banwari Years o i
3557 | 11331 | Hathras District, | Arayvart 1
6417 | 88827 | (Uttar Pradesh) | 1536104001269 |
| 87459 2
|- | BKIDOARYAGB |
| 20 | Bhole sio 486 25 92591 |Leh Alamgarh, | Mamta (mother) | 50,000
! " Years
| Vijaypal 01740 | Hathras District, | A/ IPPB POST \
: 1
(Uttar Pradesh) BANK ‘
' 057910012667, |
it O IPOS0000001 | a
21 | Amit Kumar | 459 23 7283 | 70889 | village Tilothi, | UNION  BANK | 50,000 |
: Y K
| sloMunna ol :32? | 7481 Hathras district | OF INDIA ‘,
Lal (Uttar Pradesh) | 5208021200047 l
3, |
: _ UBIN0552089 “
22 | Rajeshsfo | 446 22 7761 | 87554 | Leh Alamgarh, | Girjawanti 50.000
. Years
1 Bikram = gg?g 1oaey Hathras District, | (mother) |
Singh (Uttar Pradesh) | BANK OF
| BARODA
25768100026963,
e C TP i NS [P Wres W | BARBOSIKALI
23| Ganash 443 25 8649 | 82720- | Karawal Nagar, | Meonu (mothe) | 50000
50,000
| Kash Vears | 0152 146935 |\t East Delni | AlcSBI
f| DR 5624 | 89291 ast Delhi
s/o Godan 171924 34532880102,
Kashyap SBIN0007836 -

g



(442 22 [4574 | thras, (Uttar | BANK OF | 50,000
Years | 0507 | 11§ B | BARODA
5442 25768100026203,
| | BARBOSIKALI |
|
1 i f
444 7 4084 | 97590 | Lutson PNB | 50,000
Y |
®3rS | 9476 | 32785 | Hathras, (Uttar | 4597001700387
| singh 8452 Pradesh ) O |
) PUNB0459700 |
26 | Kam slo | 445 17 6244 | 95481- | Hathras, (Uttar | INDIA  POST | 50,000
Y ' |
,‘ ' pharminder s gggg 01897 | pradesh) PAYMENT BANK ‘
' Singh 057910030927
IPOS0000001 |
S — ! - - I l
1 Pushpmder 463 23 4069 | 76682 | Dabrai | INDUSIND BANK | 50,000
Yea
| Singhslo ” g;g; 75582 | cirozabad Uttar | DABARAI |
? Rakesh Pradesh 100213904680, |
 komar INDB0000471
1 - — B 1 P = S
28 Mohtt Bhartl | 455 23 7712 | 80770 | Lutson INDIA POST | 50,000
| | sfo Mani A gzgg 37980 | Liathras, (Uttar | PAYMENT BANK
1 ‘ 1 5 '
}Ram Pradesh) 057910146200, |
B W | wposooo0001 |
59 | Parveen | 454 24 3106 | 99970 | Anigadi, sBI 50,000
kumar S/o Years |4082 | 62292 | |ynras gistrict | 37164534261, |
3478 ‘
30  AnkitSio | 460 15 | 3701 [92594 | Lutson PNB | 50,000
| Sariosh Years | 0245 | 75412 | iiras, (Uttar | 45970017001081
i 3662 ' 73
 — I Pradesh) | pyNB0459700
31 | Akash 452 19 4380 | 95362 | Lutson Geeta (mother) | 50,000
Kumar S/o s gggg 48811 Hathras, (Uttar | A/c PNB
| Subhash Pradesh ) 45970017000858
Kumar 88,
E 1 S I | PUNBO0459700
32 | Amit Kumar | 458 26 95181 | Ratiknella Dharminder 50.000
Slo Yours 50169 | athras  (Uttar | (brother) Alc
Jogindet Pradesh) 08600017000865
09,
PUNB0086000
\;‘L_M I | ) i

21
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Malti (mother) A/c | 50,000 ?2

/[~ (474 |21 Taae S
vikas Kumaf Ts:ar 3806 rg@% Tilothi, Hathras
5o Mahesh S 7797 district _(Uttar | INDUSIND BANK
: 0963 SANB]
| Kumar Pradesh)
' 100271847165
] . INDBO0OO459 |
5; | givam S/0 467 18 2482 | 88594 Til(;tf;-i., Ha-(}yras Sunil Kumar | 50,000
Sunil Kumar Years 2453 | 10797 district (Uttar (Fa(her) AC
“eRe Pradesh) GRAMIN  BANK
OF ARYAVART
15331040003592
‘ 9,
Lt BKIDOARYAGB |
35 | Shubam 469 18 4202 | 63998- | Sasni  District | Sonia (Bhua) A/c | 50,000 |
Y
(Abhishek e ;gg? 15370 | pathras  (Uttar | SB!
' Anil Kumar SBIN0001581
36 | Umesh Sfo | 485 18 78309 |Vilage  Badi | Krishan Lal | 50,000
| |
‘ Tehsil Jalesar, GRAMIN  BANK
% Biatrict e, | OF ARYAVART
| (s P desh)' 13041040001187
|
‘ 1 : 4,
| BKIDOARYAGB |
37 | Lalit Kumar | 472 21 3944 | 79855- | Dilawarpura, BANK . OF | 50,000
' Slo Sarvesh Years (7)328 G989 | Sujanpur BARODA
|| Kumar District Aligarh | 2699810013315 |~
Uttar Pradesh BABBOBLYROZ
S T :
38 | Jatin Kumar | 471 18 | 4345 | 97943- | Dilawarpur, S8l 50,000
Slo Years iggg 93723 | syjanpur district | 44093038303
Mahinder Aligarh  (Uttar | SBIN0011184
o Kumar _ Pradesh)
39, Ankit, sfo | 473 38 3659 | 88875 | Raghunathpur, | Sarvan (brother) 50006
ASaktan Lal s ;gg; 56219 Sujanpur district Alc  Bank  of
Aligarh ~ (Uttar | Baroda
Pradesh) 16780100015079,
e fite T ST I - N | BARBOKHANDH |
40 | vijay  Slo | 466 20 | 9330 | 79918- | Shisnai BANK i
1546 | 81708 50,000
_Sewa- Ram Years 3911 Sujanpur  Dist | BARODA
Aligarh (UP) 22400100015989
L I S | BARBOAKARRA

#)




24

23

- 468 18 |
Aman 5833 Kant, Sujanpur | IPPB POST | 50
ar Slo Years | 6166 | 26096 || 50,000
Kum 5618 district  Aligarh | BANK
Karn Kumar (Uttar Pradesh) | 060810233793
- ' | 1P0s0000001
Arun Kumar | 465 22 3088 76519 Dilawarpur, HDFC BANK, 50000 \
.| Slo Sunil Years 7‘;;3'1/ 09280 Sujanpur district | 5010780384206, |
Kumar Aligarh  (Uttar | HDFC0004432 |
g o f Pradesh) i
: e b b
5 X Years
. | Kumar S/o g:jllg 85628 Sujanpur, Dist | BARODA \‘
[ Udhampal Aligarh  (Uttar 22868100006899,
. Pradesh) BARBOBUDSHA
. - 44 | Diwesh 470 18 9439 | 81268 | Mishripur, Vivek  (Brother) | 50,000 ,‘
| Kumar slo years | 2867 | 03628 | Sujanpur Ac  Bank  of |
|
Dinesh 6275 | | District Aligarh | Baroda. |
(Uttar Pradesh) 15268100011644,
i | : BARBOMISRIP |
sy SToRIGeS ¢

BRI\ \\q\'v ’
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iy ANNEXURE- 25
311 URE-C

N.C.R.B (#&.Ht.mrg =)
I.LLF.-l (wretomrelt s -l)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)
yfgst nesr fadse

(urgr 173 Ht.As. MA.9R)

1. District (fag7): SHRI MUKTSAR SAHIB P.S. (e"): LAMBI Year (A7&): 2025
FIR No. (8. 0129 Date and Time of FIR (Me.mmet.mma € 30/05/2025 12:16 hrs
el g H): It M3 AH):

2. S.No.(B#1 &) | Acts (3755 ) ' Sections (uraT)

1 THE BHARATIYA NYAYA SANHITA 105
(BNS), 2023 |

2 THE BHARATIYA NYAYA SANHITA 118(2)
(BNS), 2023 _

3 THE BHARATIYA NYAYA SANHITA  3(5)
(BNS), 2023 _

4 THE EXPLOSIVE ACT, 1884 9B

5 [FACTORIES ACT, 1948 192

3. (a) Occurrence of offence (mugmm &t wesT):

1. Day(fes): Friday Date From  30/05/2025 Date To 30/05/2025
(3dta 3): (3dta 39):
Time Period Time From 00:00 hrs Time To 10:30 hrs
(it Powre): (7 3): (1 39):
(b) Information received at P.S.(a/@ Date 30/05/2025 Time 12:00 hrs
feg gasr yruz d= < 3t w3 mi): (W3t): (FHT):
(c) General Diary Reference  Entry No. 015 Date & Time 30/05/2025 12:05 hrs
(FASTHET HETI) : (ufemdt w): (3dta M3 m) :

4. Type of Information (ar=ardt €t famH): written
5. Place of Occurrence (W2 HE'S ):

1. (a)Direction and distance from P.S. SOUTH-WEST, 10 Km(s) Beat No.

(a7& I wdt m3 fenr): (e H) :
(b) Address PHATUHI WALA
(u3T):

(c) In case, outside the limit of this Police Station, then
(739 g7 HuT 3 g7gg 3 37)

Name of P.S District(State)
(a7 &7 3™H): (fagr (a+1) ):
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N.C.R.B (W&.il.nra sf)

6. Complainant / Informant (faafesaa3T /resrad3r):

(a)Name (a™): SI KARAMJEET KAUR NO 175/BTRT
(b)Father's/Husband's Name(fuzT / u3t =7 &™) :

(c) Date/Year of Birth (#aH 3dta/A®): 1990

(e)UID No(wmetst 5. ):

(f) Passport No. (uigz 3.):

Place of Issue

(7t 9% = AETS ):
(g)ld details (Ration Card,Voter ID Card,Passport,UID No.,

S.No.

Id Type

(@A) (verEusT R famn)

1
(h)Address (W);

S.No. | Address Type
(35t &) |(u2 &t famn)
1 Present Address
2 Permanent Address

(i) Occupation (fazT):

.. Phone number

@ (2=1E5 3):

Id Number (V&' 543)

Address
(y37)

I.LLF.-l (wretomrelt s -l)

(d)Nationality(ammed™37): INDIA
Date of Issue (77dt ggs <1 H31):

SHO PS KILLIANWALLI ,17. Killianwali, LAMBI,SHRI MUKTSAR
SAHIB,PUNJAB,INDIA

SHO PS KILLIANWALI ,17. Killianwali,LAMBI,SHRI MUKTSAR

SAHIB,PUNJAB,

INDIA

Mobile

(Heets 3.):
7. Details of known/suspected/unknown accused with full particulars

(= fag/ddt/mifarmm3 H@wH €7 yd 292 Afgz TTes ):
Accused More Than(ffa 3 @u nugrdt €t faest):

91-9814316831

' S.No.|Name (™) Alias (Buz™) Relative's Permanent Present Address (Hde" u3T) '
1 |TARSEM Father's Name :|SINGEWALA ,29. |1. SINGEWALA ,29. Sikh Wala,
SINGH NAIB SINGH |Sikh Wala,LAMBI, LAMBI,SHRI MUKTSAR

SHRI MUKTSAR SAHIB,PUNJAB,INDIA
SAHIB,PUNJAB,
INDIA
2 |SUKHCHAIN Husband's Singewala,LAMBI, |1. Singewala,LAMBI,SHRI
KAUR Name : SHRI MUKTSAR MUKTSAR SAHIB,PUNJAB
TARSEM SAHIB,PUNJAB, INDIA
SINGH INDIA
3 |NAVRAJ Father's Name :|Singewala,LAMBI, |1. Singewala,LAMBI,SHRI
SINGH TARSEM SHRI MUKTSAR MUKTSAR SAHIB,PUNJAB
SINGH SAHIB,PUNJAB, INDIA
INDIA
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8. Reasons for delay in reporting by the complainant/informant (frafezggzT/measaazT enmar

fotge aas feg @dt € aas):
9. Particulars of properties of interest (mgfaz arfeee v Sga7):
' S.No. Property Category |Property Type (Fu3t Nature of Description Value(In Rs/-
(3 B) (Ut 7=t) < o) Property (F9e5) ) (45 (3 fe%))
(7feere &
yfagdh)

10.Total value of property (In Rs/-)-wrfegre 7 g% Hg (3 f<9):

11.Inquest Report / U.D. case No., if any (H3 mtfunr fatdae / w.3t.ygae ., A9g €t 3 ):

S.No. (35t UIDB Number (@ »et st €t
3) YdaeE H.)

12.First Information contents (23<27):

HY nierad g7 BHt "ef33" »id Ha §ed A3 H:E: J39A W 3899 148/AHA, 1:8; Jafeeg fHw 5589
134/mvA, dseg yae3 fHw a8 664/mimA, H.frudt vHte auma s89 1403/mym, frurdt Wty g
38d 1336/AHA, frudt 3adta fHw s89 160/AHA € ufsn urgdt gre a3 @ Ifdar Hdt ugnT € AeU
feg =@ gretum Hae gfssT 93 uad Uz e3dle® & wel fea 33 ud Hae Ht 37 Hyga uH & gvg o
d v gieerg uH fegarg fadt fa W3 fafenierdt 3 fis edtede dedt & wiet fea 33 ug e dawr
iz ezdtee feu 3ann fHw U39 39 fiw =t s fles 3 G &t u3st muds o M3 Er &
B3 FeI HW T8 Sar @b it 7st § wuH R U 9 319 aaat Ba1 578 vy & e Saedt
gt 7 dt I w3 fan fEe 593 A9 Y= HAEd X Jae Fa| fer Saedt fee fiee €5t 93 fomraa
g&HE (THaT) J famm J1 fAn 378 993 A YT HAEd H®Y J8 »f" o €8 J¢ I8, fHgl fed 99
ygeH Heear €t H3 3 gdt d w3 g9 gdt 397 AuHt 3 a¢ gs) figr & <4 24 gruze e fesy st
37 ez famr 31 o350 Ho3ed 3 gAY J| 39AH W, Tyd< J9 M3 =g fliw €335 28 39
Tt Ta1 &7 fat fan Hattmr (Aedt) € fe3aH 3 vethonr & Saedt v& 8 gaa Saedt feg
g&He (THTaT) Jfen JI fad 3% 39 yge™ HaeaT € H3 I gt I w3 gt ugeHt Hed mut J 9
5| figt @8 mfaar ggsT 793 7aH 105, 118(2), 3(5) s A, w3 fendeq mae 1884 f uar
9,12 w3 St Wiae 1948 & urar 92 & Idle 3 yar gger JI fan 3 dar gafume IanH Hw Usa
39 fHw, 7u9s J9 uzat 3gRH i w3 s Hw U39 39rH fiw s fus fiies @ fyse
gdoH Ga3 efey gga g2 efedt vdenr Jd frurdt 3adla fw € grer St 3t Afer 31 Haenr
€91 ddd d9d HaeH 3 A 31 wre, fogan Ut mg & fezgg fedt a1 ning folget wdt
o 7= He greeTd AH3 TEt IaHTTET € HYEd YTH €8 Ot A9 899 HaT €7 92T gt ITIAdl/-
FIHHIZ dg S| HY »igna g7 (mrat) fafemmerat it 30.05.2025 »in gge gaer Uz e3diesT At
10.30 AM »# g7=T- gd7 Ga3 HAS §eT I 3 HaeH™ §a3, o 893, safuse €xfbus Ga3s
Tgd CCTNS F3d mA% gar AN3 &% FIR I8 »myer PHG faae S| uw g3 Har 3+t a7 adt Jl
AU fadder I8t HigsT /. Aow It &89 466/7HA festar Rfadede wifag w3 wienas gt Ht <t

3
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13.Action taken:Since the above information reveals commission of offence(s) u/s as mentioned at

Item No. 2.
(argevet : Qudas arsardt 78 u3T I8 J fa wiuga g9 € IdtaT H. &' 2 . ey vantdt urgr €@ 3fu3 9):
(1)Registered the case and took up the or
investigation (a7 € 137 famr M3 UIIB I B (7)
fanm):
(2)Directed (Name of 1.0.): Karamijit Kaur Rank Sl (Sub-Inspector)
(3t mifuardt & &1 ): (mMgET):
No(&): 175/BTRT to take up the Investigation (3 778 »ry ™ &< et fsgen fezr famr) or(af

(3)Refused investigation due to (fam a7as Fgd feasara d137) :

or (77)
(4)Transferred to P.S. District
(a=): (fagm):

on point of jurisdiction (deget aas) .
F.l.R.read over to the complainant/informant,admitted to be correctly recorded and a copy given

to the complainant/informant free of cost. (frafezaaz/masraazr & yafhdt uz 3 gedt adt wdt eaq
dfenm Wi w3 foq andft vez faarfezagsT ' fedt aet |)

R.O.A.C.(w3.§ .8 )

14.Signature/Thumb impression of the complainant /
informant (farfezaaz/nusTaa3T @ gA3™a / ad et
fous):

15.Date and time of dispatch to the court
(mes3 T Un Fas &t 3dta W3 An):

Signature of Officer in charge, Police
Station
(HY »MeHg g & JA3HT)

Name(a™H): SUKHRAJ SINGH
Rank (»ger):Asst. Sl (Assistant Sub-Inspector)
No(¥.): 935/SMS
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Attachment to item 7 of First Information Report (nie® AgaT falde € HE 7 ASdsd):
Physical features, deformities and other details of the suspect/accused: ( If known / seen )
(At veaH <t ndtea feins,fegra m3 Ja g (dag e fag/efum foamr ))

S.No. Sex

Date/Year of Birth Build Height Complexion Identification Mark(s)
(33t 3) | (f8a@) (7aH tH3/As) (g==e)  (cms.) () (ugT= fa)
1 2 3 4 5 6 7
1 ;Male Poxpitted: NO
2 Female Poxpitted: NO
3 jMaIe boxpi(ted: NO
Deformities/ ' Teeth Hair Eyes Habit(s) Dress Habit(s)
Peculiarities (%) (¥®) (my) (mre3) (ufgarer)
(fearg / fern3T)
8 9 10 ‘ 11 12 13
|
Language Place Of(er 7a™s) Others
/Dialect  Byrn Mark| Leucoderma Mole Scar Tattoo 39)
FW/ES8) (g3 g@ e (f5er da) (Hga) (Fwy) | (de Je =)
forrs)
14 . 15 16 17 18 19 | 20

These fields will be entered only if complainant/informant gives any one or more particulars about the
suspect/accused. (fg 833 3@ Taa 913 7Fd Aag afe39937 / A9s@a3T Hdl / Wsaw € a3 et ffq =7

2y areard! feer d |)
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